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| TEM NO 41 COURT NO. 7 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 36813/ 2013

(Arising out of inpugned final judgment and order dated

27/ 09/ 2013 in WC No. 626/2005 passed by the Hi gh Court O

Judi cature at Al | ahabad)

KRI SHNA KUMAR & ANR Petitioner(s)
VERSUS

RAJ BAHADUR Respondent ( s)

(with interimrelief and office report)

Date : 12/09/2014 This petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE JAGDI SH SI NCH KHEHAR
HON BLE MR JUSTI CE ARUN M SHRA
For Petitioner(s) M. Yash Pal Dhingra, Adv.
For Respondent (s) M. Ashok Kumar Singh, Adv.
UPON hearing the counsel the Court nmade the follow ng
ORDER
Not taken up.
(Parveen Kr. Chaw a) (Phool an Wati Arora)
Court Master Assi stant Regi strar

Signature Not Verified
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Parveen Kunar
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